
In the Central Administra'ive Tribunal 
Calcutta Bench 

CA No.262 of 1997 

Prsent : Hôn'hle Mr. D. rurkayastha, Juicial Member 

Hon'ble Mr. B.F. Slngh, Administrative Member 

Liaquat All Xhan 

—VS 

l5epartment of Post 

4 

. For the Applicant : None 

For the flespondents: Ms. B. Ray, Advocate 

Hearc1  on 	1-02-1999 	 1ate of Judgement : 1 —02-99 

ORDER 

D. PURJCAYASTHA, JM 

None appears on behalf of the aplican.t. Ld. Advocate Ms. 

Ray appears on behalf of the respondents. 'So, application is dis—
missed for default of the applicant. 

( B.P. Sirigh ) 	 • 	( D. Purkayastha ) Member(A) 	 • 	 Member(J) 


